
 1"  Matters  under

 MR.  SPEAKER:  The  Government  is
 not  concemed  here.  ft  is  the  Election
 Commission.  My  decigion  is  always  accord-
 ing  to  the  rules.

 (intertuptjons)

 MR.  SPEAKER:  Do  not  cast  asper-
 sions.  Change the  statute  if  you  do  not  like  it.
 You  are  the  masters.

 (/nterruptions)

 (iil)  Demand  for  restoration  of  quota
 of  berths  from  Nagpur  in  various
 trains  and  restoration  of  capac-
 ity  of  bogies  In  trains  running
 from  Delhi  to  South  India  and
 vice-versa

 SHRI  BANWARI  LAL  PUROHIT
 (Nagpur):  |  would  like  to  draw  the  attention
 of  the  House  to  the  drastic  cut  in  quota  of
 berths  from  Nagpur  in  important  trains.
 There  are  three  important  trains  from  Delhi
 to  South  and  vice-varsa  via  Nagpur.  The
 number  of  bogies  which  used  to  be  attached
 to  these  important  trains  was  23  which  have
 been  reduced  to  16  resulting  in  inconven-
 ience  to  the  residents  of  Nagpur.  A.P.  Ex-

 press  from  Delhito  South  via  Nagpur  used  to
 have  a  quota  of  70  2nd  class  sleeper  berths
 from  Nagpur.  This  has  been  reduced  to  20.
 The  commuters  of  Nagpur  are  facing  hard-
 ships.  Similarly  it  has  been  reduced  in  the
 case  of  other  two  important  trains  without
 any  intimation  or  notice.  The  confirmed  res-
 ervations  have  been  abruptly  disturbed.

 lurge  the  Railway  Ministry  to  restore  the
 full  capacity of  bogies  in  the  trains  from  Delhi
 to  South  and  vice-versa  for  convenience  of
 general  public  and  orders  be  given  to  restore
 the  quota  of  Nagpur  Railway  Station.

 (iv)  Demand  for  ensuring  that  the
 benefit  of a  lower  interest  rate  on
 loans  is  passed  on  to  the  farm-
 ers  as  announced  in  the  last
 Budget
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 (Kopargaon):  In  the  Budget  for  1988-89,
 Government  announced  reduction  in  inter-
 est  rate  on  loans  taken  by  the  farmers  as  per
 norms  declared  in  the  Budget.  Unfortu-
 nately,  the  District  Central  Cooperative
 Banks  and  the  Village  Cooperative  Credit
 Societies  are  not  implementing  the  lower
 interest  rate.  They  are  charging  the  same
 rate  of  interest  from  the  farmers.  Their  fear
 is,  as  to  who  will  bear  the  loss  due  to  lower
 interest  rate  because  the  Village  Credit
 Cooperative  Societies  are  financially  very
 weak.  The  District  Central  Cooperative
 Banks  recover  full  interest  from  the  Village
 Cooperative  Societies  in  lump  sum  against
 the  total  loan  disbursed.  Similarly  the  State
 Cooperative  Banks  recover the  interest  from
 the  District  Central  Cooperative  Banks  as
 per  interest  rate  prescribed  by  Nationai  Bank
 for  Agriculture  and  Rural  Development.  In
 reality,  farmers do  not  get  the  benefit  of  lower
 interest  because  nobody  is  ready  to  bear  the
 loss.  So,  |  request  Ministry  of  Finance  that
 the  matter  may  be  looked  into  seriously
 without  affecting  the  Village  Cooperative
 Societies’  economic  viability  and  the  farmers
 should  be  benefited  as  per  the  announce-
 ment  in  the  Budget.

 [Translation]

 (v)  Demand  for  ensuring  that  farm-
 ers  get  a  minimum  of  Rs.  1,000
 as  price  for  a  quintal  of  ‘Narma
 Cotton’

 SHRI  BIRBAL  (Ganganagar):  Mr.
 Speaker,  Sir,  the  price  of  ‘Narma  Cotton’  has
 come  down  from  Rs.  1000  a  quintal  last  year
 to  Rs.  650 to  Rs.  700  a  quintal  now.  Farmers
 have  put  hard  labour  and  invested  a  pretty
 good  amount  by  way  of  quality  seeds  and
 costly  pesticides  and  fertilisers  to  produce
 cotton,  yet  they  are  not  being  provided
 remunerative  price  of  their  produce.  in  mar-
 ket,  ‘Narma  Cotton’  3s  fetching  very  tow
 price.  It  will  adversely  affect  the  economic
 condition  of  farmers,  ifthe  Government does
 not  pay  attention  to  ॥.

 |  would,  therefore,  like  to  request  the
 hon.  Minister of  textiles to  fix  the  market  price
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 of  Narma  Cotton  at  Rs.  1000  a  quintal,  so
 that  farmers  could  get  remunerative  price  of
 their  produce  C.C.|.  should  be  instructed  to
 purchase  cotton  from  the  markets  in  the
 cotton  growing  areas.  As  farmers  are  the
 backbone  of  the  country,  it  is  the  responsibil-
 ity  of  the  Government  to  watch  tneir  inter-

 ests.

 (vi)  Demand  for  overall  develop-
 ment  of  Banswara-Doongarpur
 region  of  Rajasthan

 SHRI  PRABHU  LAL  RAWAT  (Ban-
 swara):  Mr.  Speaker,  Sir,  we  are  thankful
 that  a  number  of  schemes  have  been  formu-
 lated  for  development  of  tribal  dominated
 areas.  But  they  are  not  being  implemented
 properly.

 There  is  acute  unemployment  problem
 in  Banswara,  Doongarpur  and  its  neighbour-
 ing  districts.  Industrialists  are  reluctant  to  set
 up  industries  there  due  to  inadequate  rail
 facilities  and  that  is  why  pace  of  industrial
 development  in  above  areas  is  very  low.
 There  are  metre  gauge  railway  lines  in
 Doongarpur  and  Udaipur  districts.  There  is  a
 need  to  provide  special  facilities  to  the  indus-
 trialists  who  are  willing  to  set  upindustries  in
 tribal  dominated  areas  and  the  Government
 should  also  set  up  industries  of  their  own.

 Mahi  Bajaj  Sagar  dam  is  a  large  and
 well-built  dam,  but  there  is  shortage  of  funds
 for  expansion  of  canals  and  providing  lift
 irrigation  facility.

 From  Mahi  Bajaj  Sagar  project,  water
 can  be  provided  to  thirsty  lands  of  Doongar-
 pur,  Banswara,  Udaipur  and  Chittor  as  a
 result  of  which  economic  condition  of  com-
 mon  man  of  the  areas  may  improve.  Even
 20%  of  the  funds  allotted  for  the  irrigations
 projects  in  Udaipur  division  to  increase  the
 production  are  not  spent  on  providing  irriga-
 tion  facilities  as  a  large  chunk  of  आ  is  spent  on

 salary  of  the  employees  and  on  other  things.
 In  order to  provide  facilities  to common  man,
 the  Budget  provisions  on  Irrigation  Projects
 are  required  to  be  increased.  Long  standing
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 schemes  should  be  completed.  Telecom-
 munication  facilities  are  not  adequate  in
 Banswara  and  Doongarpur.  There  is  a  need
 to  provide  S.T.D.  facility  in  those  districts
 immediately.

 Banswara  and  Doongarpur  should  be
 linked  with  Vayudoot  services.

 [English]

 PROF.  MADHU  DANDAVATE  (Ra-
 japur):  |  am  on  a  point  of  order.

 MR.  SPEAKER:  No  point  of  order.

 PROF.  MADHU  DANDAVATE:  ।  have
 given  notice  of  a  motion...

 MR.  SPEAKER:  |  will  see.  You  have
 just  given  me.  |  will  look  into  it.

 PROF.  MADHU  DANDAVATE:  What  is
 your  ruling  on  my  motion?

 MR.  SPEAKER:  ॥  न  is  workable  |  will
 see  to  it.

 PROF.  MADHU  DANDAVATE:  I  have
 given  notice  under  rule  184  demanding  that
 the  Government  should  make  a  statement
 about  the  pending  by-elections  to  the  Lok
 Sabha.

 MR.  SPEAKER:  ।  is  for  the  Election
 Commission  again.

 SHRI  S.M.  GURADDI  (Bijapur):  |  am
 not  discussing  about  the  Election  Commis-
 sion.  My  question  is  quite  different.  Agricul-
 turists  are  badly  hit  by  NABARD’s  decision...

 MR.  SPEAKER:  You  give  me  a  notice.

 SHRI  S.M.  GURADDI:  |  have  already
 given.  You  are  not  looking  here.  You  always
 look  to  the  front  benches.  What  can  |  do?

 (Interruptions)

 MR.  SPEAKER:  Youcan  walkout  of  the
 House;  you  can  withdraw.


